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IN THE INCOME TAX APPELLATE TRIBUNAL
“C” BENCH, CHENNAI

aE- N gk Rg, Sumher van
AT ot 7S $UR A , AU & JHE |
BEFORE HON’BLE SHRI MAHAVIR SINGH, VP AND
HON’BLE SHRI MANOJ KUMAR AGGARWAL, AM

SMAHIAYIT HI ITA No.583/Chny/2023
(ﬁ'EIE!'UTa'Ef/Assessment Year: 2017-18)

DCIT M/s. SRM Engineering Construction

Central Circle-1(3) g4/ | Corporation Ltd.,

Chennai. Vs. 24, G.N.Chetty Road, T.Nagar
Chennai-600 017.

RTAAGTY /St 313 3MTH./PAN/GIR No. AAFCS-5856-E

(\’rl'lﬂﬂT?ff/Appellant) | : ‘

(Q?I?ﬁ/ Respondent)

3Utarifen! 3Ry Appellant by

Shri Suresh Guduri (JCIT)-Ld. Sr. DR

1;I?*‘T?fﬁx’rﬁ?ﬁ/Respondent by

Shri D. Anand (Advocate)- Ld. AR

Wﬁﬁﬂﬁ'@'/Date of final Hearing 09-02-2024
/Date of Pronouncement 09-02-2024
MW /ORDER

Manoj Kumar Aggarwal (Accountant Member)

1. At the time of consolidation of this departmental appeal along with

cross-appeals in ITA No0s.489/Chny/2023 & 1084/Chny/2023,

transpires that this is a duplicate manual appeal and filed inadvertently
by the department. Another appeal for same year has been e-filed by the
department which has been numbered as ITA No.1084/Chny/2023. The

Ld. Sr. DR submitted that manual appeal may be dismissed.




ITA No.583/Chny/2023

2.  Accepting the same, this appeal filed by revenue is dismissed as
being duplicate appeal.

Order pronounced on 09" February, 2024.
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